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E m p l o y m e n t  E x c h a n g e s

201. Shri N. Rachiah: W ill th e  M in is
te r  o f  Labour be p le ased  to  state:

(a) th e n am es o f  official and non
officia l o rg a n isa tio n s  th a t a re  a ss istin g  
in  p ro v id in g  em p lo ym en t fo r  th e  p eo
p le  re g is te re d  a t th e E m p lo y m en t E x 
c h a n g e s  in  M y so re  S ta te ; and

(b ) h o w  m a n y  p eop le  h a v e  been p ro
v id e d  w ith  e m p lo ym en t b y  th e  lo ca l 
b o d ies in  M y so re  th ro u g h  E m p lo y m en t 
E x c h a n g e s  d u rin g  1953?

The Minister of Labour (Shri V. V.
Giri): (a) an d  (b ). In fo rm a tio n  is
b e in g  co llected  an d  w ill  b e  p la ced  on 
th e  T a b le  o f  th e  H ouse.

W a s t e - l a n d s  i n  M yso r e

202. Shri N. Rachiah; W ill th e M in is
te r  o f Food and Agriculture be p leased
to  state:

(a) th e  e x ten t o f c u tliv a b le  w a ste 
la n d  in  M yso re  S ta te  in 1953; and

(b) the a re a  o f c u ltiv a b le  w a ste 
land  b rou gh t u n d er c u ltiv a tio n , year- 
w ise, from  1948 to 1953?

The Minister of Agriculture (Dr. 
P. S. Deshmukh): (a) T h e  req u ired
in fo rm a tio n  fo r 1953 is  not yet a v a i l 
ab le . T h e  la te st a v a ila b le  d a ta  on 
c lassifica tio n  of a re a  re la te  to 1950-51 
an d sire g iv e n  below:—

C u lt iv a b le  w a ste*  

M y so re  S ta te  (in c lu d in g

7 ta lu k s  o f B e lla r y  d is tr ic t (acres)

o f e rs tw h ile  M ad ra s S ta te)  000.000

[N ote: *T h is  in clu d es (i)  lan d s 
w h ich  h a v e  on ce been c u ltiv a te d  bu( 
w e re  la te r  aban d on ed  du e to one re a 
son o r  th e  other; a n a  ( ii)  a re as defl 
n ite ly  k n o w n  to b e  c u ltiv a b le , p ro vid  
ed  both th ese ty p e s o f land  can  be 
re c la im ed  a t a re a so n a b le  cost and 
w ith  a rea so n a b le  effort. S u ch  lan d s 
m a y  e ith e r  be fa llo w  or covered  w ith  
sh ru b s and ju n g le s  w h ich  a re  n ot pul 
to  a n y  u s e .l

(b) T h e  A v a ila b le  In fo rm atio n  is  
g iv e n  b e lo w :— .

Year Area of cultivable waste land 
brought under cultivation*

(Acres)
1 9 4 9 .5 0  83 ,718

1950-51 103,138

1951-52 81,1 X2

[N ote: *T h is  in cludes lan d s re 
c la im e d  b y  S ta te  T ra c to r  O r g a n is a 
tio n  a n d  b y  P r iv a te  A g e n cie s . T h e  
fig u re s  r e la te  to  O ld  M y so re  S ta te .]

R eco v er y  o f  L o a n s  t o  S tates

203. Shri N. B. Chowdhury: W ill th e
M in iste r  o f Food and Agriculture be
p le ased  to state:

(a) w h at am ou n t out o f th e to ta l 
sum  g iv e n  as a lo an  to th e  G o v e rn 
m en t o f W est B e n g a l on acco u n t o f 
su p p ly  o f S in d ri fe r tiliz e r , h a s  been  re 
co v ered  up to th e  end o f F e b ru a r y  
1954; and

(,b) w h en  th e a rre a rs  a re  exp e cte d  
to be recovered ?

The Deputy Minister of Food and 
Agriculture (Shri M. V. Krishnappa):
(a) and (b ). T h e  in fo rm a tio n  is 
b e in g  co llected  and w ill  be p laced  on 
th e T a b le  of th e H ouse.

R e g io n a l  R a i l w a y - U ser s’ C o m m it t e e s

204. Shri M. L. Agrawal: W ill th e
M in iste r o f Railways be p le ased  to
state:

(a) the d ates and n u m ber o f  m eetin gs 
held b y  each  o f th e R e g io n a l R a ilw a y -  
U se rs ’ C o n su lta tiv e  C om m ittees o f th e  
N o rth ern  and the N o rth -E astern  R a il
w a y s  since th e ir  form ation ;

(b) th e p rin c ip a l recom m en dation s 
m ade a t th ese  m eetin gs and th e action  
ta k e n  th ereon ; and

(c) whetTier a n y  ru les o f p ro ced u re  
h a v e  been  p rescrib ed  or w h eth e r  th e y  
a re  en titled  to  e v o lv e  th e ir  ow n ru les?




